Written Answers

3

~3

Ty o @ fr ), ser, W an

W A f5 guw 7 ¥ mw,
ar fieT @ o g qg= TIX¥ g
W ¥ T OF AW g Ay Re
TaEHE WX FI9 TAHE H AXE ¥
Ffowr w7 5 ofus ¥ =fas
fogsr waemer &1 ) :
MR. DEPUTY CHAIRMAN: Ques-
tion Hour is over.

WRITTEN ANSWERS TO QUESTIONS
Ship-building in the country

*#184. SHRTI SUKOMAL SEN: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) the total number of ocean-going
ships at present in the country; and

(b) what is the annual rate of building
ships in the country during the last three
years?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI K. VITAYA BHAS-
KARA REDDY): (a) The total number
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of ships in the country as on 31-1-1983 is
407, of which 69 ships are on the coastal
trade and 338 on the overseas trade. .

(b) The number of new ships built by
Indian Shipyards during the last thres
years has been as under:—
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Hazards of snb-standard pesticides

*185. SHRI A G. KULKARNL |
SHRI SURESH KALMADI; -

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government are aware of
the mewspaper reports appearing in the
“Times of India’ of 14th and 15th Decem-
ber, 1982, regarding the hazards in use of
pesticides of sub-standard quality and if
so, what are the details thereof;

(b) whether it is a fact that such ree
ports are periodically floated by the multis
nationalg to protect their own jnterests for
import of their products only and by dis-
couraging Government from allowing more
capacity to be created for the production
of pesticides in the country; and

(c) if so, whether Government propose
to create a reliable monitoring authority
to protect the interesis -of the farmers ag-
ainst such abuses?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH): (2) A geri-
es of three articles on hazards from pes-
ticides appearing in “The Times of India”
on 15th, 16th and 17th December, 1982
have come to the notice of the Govern-
ment, b



